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Shri Chatra Bhukhan Goooi.
Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti. Moushumi De,
District & Sessions Judge,
tsongaigaon.
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Casual Leave.

Letter No.DJB.I- 1t/2024/6527, dtd. 30.t0.2024.

5.rt-
The Project Manager, Gauhati High Court.

Dated Guwahati, the ',2024.

Yours faithfully,
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